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Shri Daji: He does not want a Coin-
mission to share his credit.

Shri Nambiar: The hon. Minister,
‘with his youthful Deputy and the
‘Commission will together form such a
strong group which will give houses
to our people during the third and
fourth Five Year Plans. If our
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people get more houses, they will he ’

happy and they will thank the Gov-
rnment.  So, at least let us iry to
do that. Let the House agree to this
humble request from the oppos.tion
to form a commission at least to tackle
the problem.

With these words, I request thal my
resolution may be accepted.

Shri Daji: He will give the houses,
‘but not the Commission.

Mr. Chairman There is an amead-
ment.

Shri B. K. Das: 1 would like to
‘withdraw my amendment, with the
ieave of the House.

Mr. Chairman: Does the hon. Mem-
ber want his resolution to be put to
withdraw his amendment?

Some Hon. Members: Yes.

The amendment was, by leave,
withdrawn.

Mr. Chairman: Does the hon. Mcm-
ber want his resolution to be rut to
the vcte of the House?

Shri Nambiar: Yes, for its accept-
ance. I request the House might
grant this Commission—a sma:l
<ommission of four or five memters.

Mr. Chairman: The question ‘s:

“This Fouse calls upon the
Government 1o set up a Commis-
sion to enquire into the progress
made in regard to the urban and
rural housing and slujn clearance
schemes and to suggest tneasures
for their speedy completion.”

The motion was negatived.
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16.04 hrs,

RESOLUTION RE: WORKING
CONDITIONS OF RESEARCH
SCHOLARS AND SCIENTIFIC

WORKERS.

Shri Inder J, Malhotra (Jammu and
Kashmir): Sir, I beg to move:

“This House calls upnn the
Government to appoint a Com-
mission consisting of Members of
Parliament ~ eminent scientists,
and administrators, to investigate
oand enquire into the working con-
ditions of the research scholars
and scientific workers in varous
scientific institutes in the country.”

] would like to say, at the very
ouwset, that my main purpose in mov-
inz this resolution is to focuss the
attention of the House and through it
of the whole nation on the working
conditions, emoluments and other
difficulties being faced by the scienti-
fic workers in various research jtsti-
tutions in the country.

Sir I would also like to say that the
ton. Minister, who is himself a re-
nowned research scholar, quring the
detate, may please keep iais mind
absolutely open without any reserva-
tions and not say that he wiil not be
prepared to accept such a Resclution.

The purpose of the resolution is net
mzinly to censure the Governmeni or
to put the blame on the Government,
but that with the opinions which may
be expressed by the hon. Members of
this House, the Ministry and the
Government may take certain steps to
irmprove the existing working condi-
ticns of the scientific workers.

There is hardly any neel to em-

.phasise the role which science is play-

ng and which science has got t> play
in the economic development of our
country. The Central Government,
in the Scientific Policy Resclution
wlich was adopted in 1958, very clear-
ly stated that the major aims of the
pclicy are to foster, promote and
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sustain ths cultivation of science and
to encourage and ijnitiale programmes
gor the training of scieqtific and tech-
nical personnel.

According to this policy dvring the
First and the Second Five Year Plans
the Central Government took various
steps for promotion of scier.ce, scienti-
Aic research and of applied and funda-
raental research in the various fields
4f economic activity in the country
The national laboratorizs in different
fields of science were established.
Then, the research programmes in
various aspects of sciencc are also
Leinug carried out, as ‘hey had been
carried out in the past, by the vari-
ous ministries of the Central Govern-
ment, by various universities and
institutions under the Stare Govern-
ments.

Now, even though there are a large
number of research organisations,
whether corporations or institutions
or government departments, under-
taking research practically covering
all aspects of Scientific activity in the
country, in my opinion, the results ot
the scientific research and scientific
activity have not reached the common
man. Even today, we hardly see
smal} scientific gadgets being given to
the common man for use in his home,
After spending so much money on
scientific research and after the es-
tablishment of a large number of re-
search organisations in the country,
if the desired results are not being
achieved and the common man is not
being benefited by the scientific
research to the extent the comon man
should have been benefited, I think it
is a good reason to look into the
matter and see, after all what is
wrong.? Either something is wrong
with the basic policy of scientific re-
search or in the co-ordination of
scientific research or with the human
element which is working in these
research institutions. The establish-
ment of a national laboratory with a
beautiful building and up-to-date
scientific equipments cannot bring the
desired results which are expected out
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of that laboratory unless the human
element in it, (by which I mean from
the senior scientific officer down to
the junior scientific research assist~
ant, engaged in research activity),
unless that human element is fully
satisfied, has still got the required
initiative in it to carry out the re-
search and basically believes in the
honesty of research. Without all
these things, a laboratory with up-to-
date scientific equipments cannot
deliver the desired results.

I was a science student myself. I
have studied for my post-graduate
course in agriculture in one of the
premier research institutes in the
country, (namely, the Indian Agri-
cultural Research Institute). I had
the good fortune to work as a research
assistant in a research institute under
the Ministry of Food and Agriculture.
I had been a little lucky to study in
the United States of America also.
From my personal observation of
things and a little bit of experience,
with whatever little I have got, I can
say that the conditions of the research
workers have changed in the country
after independence, but not to the
extent we want the working condi-
tions in the research institutions to be
chainged so that science can really
deliver the goods which are very
badly required for industrialisation
and industrial development of the
country.

Today in the research institutions
the conditions are a little better, spe-
cially in the national laboratories and
research organisations which function
under the CSIR. But, apart from these
research institutions and organisations

in the research institutions and re-
search  departments working un-
der the Ministries of the Central

Government ang State Governments,
the conditions are absolutely the same
which existed in 1947, There may be
a little change and if a research as-
gistant in a research institution in
1947 was drawing Rs. 160 per month,
maybe today he is drawing Rs. 200 or
220 per month, but there is no sub-
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[Shri Inder J. Malhotra]

stantial improvement, o far s his
emoluments are concerned.

It is very unfortunate that when
the country has entereq the scientific
and has just come out of the cow-
dung age to enter the scientific age,
even today our society, our nation,
does not recognise or give that social
status to the research workers and the
scientists who are doing such valuable
work in the various research organi-
sations and research institutions.

Today we claim that we are trying
to build a social welfare State in
India. I would just like to say one
thing. If India is going to be a social
Welfare State, then the bureaucratic
administrators should not claim the
top-most social statug in the country.
In g welfare State it is the workers,
more especially the scientific workers,
who should claim the top-most social
status in the society.

Shri Narendra Singh  Mahida
(Anand): The Minister has it.

Shri Inder J. Malhotra: For that
I do not blame the Government, but
1 say that that kind of apreciation for
the scientists has to come into the
minds of the Indian people.

Here 1 would like to quote from
the report submitted by the Scientific
Personnel Committee in 1959. This
Report has been published by no less
a person than Professor P. C. Mahala-
nobis in the Science and Culture issue.
Talking about social appreciation of
science, this Committee has very
clearly stated—I am quoting from the
Report—

‘“The scientific revolution which
has taken place during the last
25 or 30 years has given the
scientist an indispensable and
leading role in the economic and
social developments of the future.
Terms anq conditions of employ-
ment, therefore, require to be con-
sidered in the new context. The
scientist canmot replace political
and social leatlers or edministra-
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trators but he must take the ini-
tiative in the advancement of
knowledge anq in the utilisation
of this knowledge for the ad-
vancement of social and human
welfare. It has, therefore, become
necessary to attract to science as
many men of ability as possible
and to give them adequate faci-
lities for their work. The only
way to do this is to make the
scientist feel that he has the ap-
preciation of the society. It is
necesary that a scientist should be
given as attractive terms as men
of comparable ability in adminis-
tration and other occupations.”

I woulq like to know from the hon.
Minister, in view of the recomenda-
tions of this Committee which was
made in 1959, what concrete steps
were taken by the Central Govern-
ment to see that a proper kind of ap-
preciation atmosphere is created for
the scientist and the scientific workers
ag far as society is concerned.

In the same report this Committee
has also emphasised that as far as
pay-scales, emoluments and other
things are concerned a universal sys-
tem has to be built up in India for
the various types of researclf institu-
tions and organisations under the
ministries of the Central Government,
State Governments and also the uni-
versities. In this very report it has
also been emphasised that whatever
steps have so far been taken by the
Government are not sufficient to give
that kind of incentive to our research
workers really to do the job which
they are capable of doing and to deli-
ver the goods which are very badly
required by the nation.

As an example I would just point
out that in the Indian Agricultural
Research Institute which is function-
ing under the Central Government’s
Ministry of Food and Agriculture
about eleven grades are existing for
the various types of research assist-
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ants angd scientific officers. The mini-
mum basic pay starts from Rs. 110
and the maximum goes up to Rs. 1,800

In a research institute there are
two types of scientific workers. One
is the higher level of scientific officers
whose main job and purpose is to
plan and guide research activity in
the institute.  The second type of
scientific workers in which the junior
and senior scientific  assistants, re-
search assistants angq junior scientific
officers come, are the persons who
really carry out the work in the re-
search projects. A senior scientific
officer plans a research project and
hands over all other practical aspects
and observations involved in the
particular research project, from
the practical point of view, to be car-
ried out by the research assistant or
the junior scientific assistant attached
to that officer. If the whole job in a
research project is to be done by these
junior sicentific  assistants, research
assistants and junior scientific officers,
I would plead that the major portion
of the emoluments should alss be
given to these workers who are really
carrying out the research work in a
particular research project. In my
opinion, a senior scientific officer in a
research institute is not meant merely
to plan a research project on paper
and just to give ‘guidance or orders
on files most of the time, just as they
move about in other departments of
the Ministry, that a junior scientific
officer or research assistant should go
to the field or should go to the labo-
ratory and take down this cbserva-
tion or that observation or do this
or that. The real responsibility for
a research project lies on the senior
scientific officer to see that his jro-
ject ang research is being carried on
honestly and in conformity with the
observations that are being taken.

The Second Pay Commission did
devote some time towards the pay
scales anq emoluments of the scienti-
fic staff mainly under the Ministries
of the Central Government No
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doubt, the Second Pay Commission
broadly emphasiseq this fact that
generally the pay scales in the scienti-
fic institutions are low as compared
to the persons with the same quali-

fications and same capabilities in
other departments of the Govern-
ment. By way of an example, I

would give a very interesting thing
which happeneqd in the C.S..LR. One
day, two yungmen, both of them hav-
ing M.Sc. degrees, came for employ-
ment to the C.SIR. One joined as a
clerk and the other joined as a junior
scientific assistant. After ten years,
what happened? The young men who
joined the C.S.I.R. as a clerk becomes
an Under Secretary and the young
man who joineq the C.S.IL.R. with the
same qualifications, nearly on the
same dav the same organisation, to
do research work, is still a junior
scientific assistant in the same orga-
nisation. This kind of disparity, this
kind of treatment to  scientific
workers cannot attract the really
capable men......

Shri Narendra Singh Mahida: Let
him become a politician.

Shri Inder J. Malhotra:. .. .the real
genius, the real talent in the country
to carry out scientific research on
better lines and to bring out better
results from scientific research. With
this kind of conditions, there cannot
be any improvement.

What happens? Ag I said previous-
ly, even today, in our country,
bureaucratic administration is the No.
1 attraction for the capable and top-
most young men from the Universit-
ies. When 3 young man graduates
from a University, his first ambition
i to become an LA.S. officer. Why?
Because, he feels that an 1.A.S officer,
compared to a scientific officer
in the countrv, claims a higher
social status, claims better apnrecia-
tion from the Government and also
from the people. It is high time that
the Government should change its
outlook for running the administra-
tion of this country. When a econo-
mically backward country as India,
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[Shri Inder J. Malhotra]

less industrially developed, entars the
preliminary stage of industrial re-
volution, the bureaucratic administra-
tors will have to take the back
benches in the nation and also in the
Government. I can point out hund-
red and one examples why we are
not attracting real talent for our
scientific institutions. Prof. Mahalo-
nobis has, again, in the very same
report to which I referred previously,
in my opinion, brought out 3 wonder-
ful phrase as far as science is con-
cerned and as far as scientific acti-
vity which is being conducted in the
country is concerned. He says that
there 1is ‘officialisation of science’.
Officialisation and science are just
two opposite things. This js what he
says in his report. I am quoting him.
“lI venture to suggest that the
basic factor has been progressive
officialisation of science since In-
dependence”.

He wags analysing the reasons why the
research institutions were not giving
us the pesults which they could. and
he has mentioned this as one of the
reasons, namely the officialisation of
science. Then, he goes on to say
that:

“The high pay and great pre-
stige and power of the adm:nis-
trative services dominates the
thinking of both administrators
and scientists.”.

It by just a stroke of luck, a junior
scientific officer, by appearing »efore
the UPSC happens to get a senior
job in a research institute, what hap-
pens? His room is changed, his
office table is changed and so cn. And
what does he find? While as a
junior scientific officer he was devot-
ing more time towards his research
projects, by becomming a senior scien-
tific officer, he has to dea]l with a
bundle of files on his table.

It is after observing all these things
that Professor Mahalanobis has termed
the cientific activity today in our
country as officialisation of science. I
say that if the complicated adminis-
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trative rules of Government for run-
ning the research institutes cannot be
thoroughly changed or revolutivnised
then let a very large army of IAS
officers be deputed with these scienti-
fic workers and scicntific officers to
the scientific institutions to :ake care
of the administrative troubies and
difficulties which our scientific officers
have to face today. When I say this,
I alsp realise the danger therein. It
is not only a potential danger, but I
have seen the danger really existing
in the premier agricultural researcn
institute of this country, namely the
Pusa Institute. There, in 1960, or to
be more specific, in February, 1960,
an unfortunate thing happened. Dr.
Joseph committed suicide because of
the low pay he was getting. Due to
the complicated administrative rules
of Government, every month, he was
paid only a salary of Rs. 100.

At that time, when the matter was
raiseq in this House, the hon. Minister
of Food and Agriculture replied to
the debate and said as follcws. Dr.
Joseph in the letter which he had
written before his suicide had very
clearly stated that due to the rules,
and due to some sub-rules, his appli-
cations for better jobs were not for-
warded by the Ministry; once when he
happened to be selected for a better
job, he was not relievej by the
Ministry; and every time he made an
attempt in the Ministry that he should
be relieved, so that he may go and
join the new and better job, some
rule, and sometimes, a suk-rule was
quoted, saying that according to this
or that, he could not be relieved ‘o
go and join the new post.

An Hon. Member:
it is!

Shri Inder J. Malhotra: At that
time, the Minister oif Food and Agri-
culture, while, replying tn the debate,
assured the House as foilows. He
said:

What 2 sname

“Sp far as liberalisation of the
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rules and also the changing of the
status of the scientists are con-
cerned, that is a big question. .

“Without any doubt, that ques-
tion, I think, today remains a big
question. It is not only confired
to the scientists who are under
my Ministry. There are some-
where about 500 of them. But,
there may be several thousand
scientists. Apart from those, there
are scientists in other countries
who also are Indians. That is a big
question which the Government is
very seriously considering.

This assurance :o the House was
given by the Minister of Food and
Agriculture. And, 1 take it that
when any Minister of the Central
Government gives an assurance, that
assurance is given from the Govern-
ment as a whole. 1 would like to
know what steps, right from 1960 up
till now, were taken either by the
Minister of Scientific Research and
Cultural Affairs or by the Ministry
of Finance or by any other section of
Government to see that these rules
need to be liberalised, as the Minister
himself confessed and assured us at
that time. (Interruption.)

By way of an example, I would like
to point out here one thing. It is said
and so many times even our respect-
ed Prime Minister has also stated
that our scientifically trained person-
nel who are working in foreign coun-
tries should come back to India and
serve their own nation.

As 1 said previously, there are 101
examples to show, when with great
ambition in their hearts and with
valuable initiative those young men
came to India, what fate they met
with in this country. For gix months
or a year they had to move about
from one department to another, from
one Ministry to another. We say that
we want our young mep who are
working abroad in the sciertific field
to come back to our country. I would
only appeal to Government that first
they should find a job and then try
to find out a person who is working
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in a foreign country. Let his initia-
tive be not made to die and let hima
not become a rolling stone going from
one department to another. After a
scientist becomes a rolling stone, aftar
he experiences the frustration of un-
employment, hardly would there be
any initiative left in him or ambition
in his heart to carry out research
work.

I would give another example. A
valuable piece of research in the field
of cosmic rays was being carried out
in z laboratory at Gulmarg through
Dr. Gill, who was in charge of that
laboratory. This gentleman has creat-
ed a place of pride for himself as far
as the United States of America is
concerned. In the beginning, I be-
lieve—if I am wrong the hon. Minis-
ter may kindly correct me—this la-
boratory was run by the Aligarh
University. There was scme trouble
between the Aligarh University and
the running of that laboratary. The
result js that Dr, Gill, without being
allowed to devote his time to he
valuable piece of research in the field
of cosmic rays, this poor scientist is
now being bothereq with unnecessary
correspondence, administrative diffi-
culties and financial matters and
things of that sort, which are 3 source
of trobule between the laboratory and
the Aligarh University.

This very scientist who is having
difficulties in carrying out research
work in India, has been requested by
the 14 universities of the United
States of America to visit that coun-
try only for three months and get
$11,000 monthly as his fee. [ concede
that India is not in a position to give
to the scientists the ame type of faci-
lities or the same amount of emolu-
ments as are paid in the United
States, But Government and the
nation can certainly give full appre-
ciation to their work and full free-
dom to our scientists to carry out
their work in the various scientific
and research fields. After saying this
I would say that the hon. Minister is
certainly more qualified to have ob-
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servations in the field of scientific
activity as compared to myself. 1
have put forward before the House
some examples, the report submitted
by the scientists’ panel for personnel
and the observations made by the
Second Pay Commission and the
general feeling existing in the various
research institutions. It is time to
look intp this matter thoroughly,
minutely so that a better system of
administration and research is work=-
ed out in the various research insti-
tutions.

If the practical application of re-
search carrieq on in the various re-
search institutions is nil, it is no use
wasting so much money in our vari-
ous laboratories. One of the main
defects in our country is that in va-
rious fields of science the practical ap-
plications of applied research carried
on in various research institutions is
absolutely nil. I will give an ex-
ample. Agriculture is a science which
is the basic concern of applied re-
search, For fifteen years after Inde-
pendence, applied research has been
carried on in the field of agriculture
in 101 research organisations in the

country. Still, from the practical
point of view, how has our farmer
benefited by agricultural research?

The results are absolutely nil

There is another interesting ex-
ample. A reasearch project was un-
dertaken by the Central Government
for colourisation of hydrogenated
vegetable oil. The Central Govern-
ment gave a good deal of money and
our scientists a good deal of
their time. It nearly reach-
ed the desired goal. But the
practical application of that
research is nil. Why? There may be
some political considerations.  After
spending so much money and so many
manhours of the scientists the Gov-
ernment reaches a decision that re-
search is good and the scientists have
done a good piece of work, but the
practical application of that research
work is not desired by the Govern-
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ment. If such a state of affairs were
to exist, I would only say that right
in the beginning they may decide
whether the particular research pro-
ject is desired to be undertaken in the
country or not. Because, if a parti-
cular research project is not under-
taken, then, the other research project
which can be more beneficial for scien-
tific activities and for the economic
development of the nation may be
undertaken.

In the end, I would only say this.
In the various research institutions no
doubt the scientific workers have been
given the freedom to form their
scientific associations. What happens
{n these scientific unions and associ-
ations? The main purpose of these
associations and unions is that the
scientific workers can put forward all
kinds of their difficulties before the
proper authority and expect a remedy
for them. Again, this aspect also
becomes a victim to the rules. A re-
solution is passed by scientific wor-
ker’s union to the effect that such and
such things are to be brought to the
notice of the Ministry. ‘That resolu-
tion has to go through the head of the
department or the director. Now,
there are few persons among the
directors who, after they have become
directors and heads of departments,

- keep that kind of interest in research

which they had when they had not
become directors and heads of depart-
ments. They have become more ad-
ministrative-minded; rather, according
to the term used by Dr. Mahalanobis,
they have a sense of officialisation of
the science. So, they feel that the
Ministry would ask them as to what
had gone wrong in the institute, when-
ever such a resolution is brought to
the notice of the Ministry. There-
fore, the director sits on the resolution
for six months. There is a reminder
from the union, and again the director
sits on the resolution for some more
time. The ultimate result is that the
workers get frustrated and come to the
conclusion that there is no benefit of
associating themselves with any union.
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Further, if a scientific worker becomes
a little active in the union activities, he
is also victimised and is told, “you
devote so much time towards the union
activities and you do not look to your
own work.”

With these words, I commend my
Resolution to the House.

Mr. Chairman: Motion moved:

“This House calls upon the Gov-
ernment to appoint a Commission
consisting of Members of Parlia-

" ment, eminent scientists and ad-
ministrators, to investigate and
enquire into the working con-
ditions of the research scholars and
scientific workers in various scien-
tific institutes in the country.”

Shri Narendra Singh Mahida: Sir,
on a point of order. There is no
quorum in the House.

Mr. Chairman: The bell is being
rung. Now, there is quorum.

it fadzar ez (ATeiET) ¢ -
T gR W A IMF FEeEE A
feafg & aX & 99 9 ¥ fow o
s Ft fafa g Stosere
wega fear &, @ s94 gm™A &
F fog @st gom £ 1

9 U gEIR & # wniye faswry
1 st feafa , 99 1 @ gy dmfas
gRgar § faRty feerred) faarr aga
T g | Afaw faFw qa aF g
| TR A8} &, T a% fx gafaw
T KT FTH agT IR a9 &
o Y g § 1 wfed @ g ¥
f T dWfiE o a st
& IR fRY = [ AN I

uF gE} gfewio ag Y § fr &
farerr & gfeesior & R Farfaw fawrg
& foir ug gy I § 5 @ dnfas
SO F T F w1 fawfaa 5
ik gu% fau @5 gfawd soeew
FTE Y RfAF L) 9 IF g qET
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R FF &, g aF fowr ¥ &% §
qarfas fasm 78 &1 gwar &

mfea fedt @ e &
fame 7%, ag facga o & 5 g
& dwfas sqEeaE &Y owfd &
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T F & § o At ¥ A
¥ geEESAE @ AT mET g 1
feafr & g 2@ & v g aw fow
F@< a1 fed Ger & 9§ w99 W
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frer o9 9% & T /A TR T
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[= fagmax @]

SR wER e H dwis
srgeaH & fom v § swfa
a1fed, 39 &9 | ag A g1 ardy g

AR §IEA SHRAL HgATar@ &7
s g @ a9 g, faen s|iN W
I # WL qHa foa & fF wR W
Wy 3 1 e fawe FT AR
g, @ o feafs ¥ gg aga a0 ]
fe quries wTEra & &% ¥ wfa
IR IS ITHE AT W I |
g fad S amar € &

“The best way of utilising the
raw materials and natural resour-
ces available within the country,
for both  domestic consumption
and for exports, can be found out
only through applied scientific re-
search. Applied research, in its
turn, must be based on advances
in fundamental research. Also, to
establish an adequate base for
applied research it is necessary to
promote the spirit of pure research
and supply the stimulus of scienti-
fic criticism. This would be possi-
ble only when at least a certain
minimum number of scientists are
engaged in fundamental research,
and opportunities for pure re-

search are becoming increasingly
available.”

T fafs dgmamr g o @
7 weriea faa F fag a1 g §
AR 7 qearse fwd ¥ fow 1 9)i aw
geried f@d 1 g/ §, a@R A
T W 9T @ TS AT F0E g |
T4 Y qAIfAE §, § FAAAW T FH
Fq | @ @ & faxafaaeat §
fasm & ot Swac &, AR 9 el
w1 fareror 3 g Ak =R ey, afsfam
a1 TR F1, 99 & faew ot o9 -
T KT w79 g, wfeA S A faga-
faareg A fosr § @i W W
@ §, 4 sy € 5 facafaaradt &
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AT AT F AR agd =
B & mF wfafea fawafaeed)
& qafaes fawal & Siead ) frenfordy
F QA F FIU AT FTH FIAT 737
2 fr fogat ao1g § 97 § oa@wm F
fad =v¢ i fea=ait a8 | o
7 I &S @ 1T § AR 7 g9 g
g forelt ST & glawr §f sy &)
7 wg@ g f& s qoe watfas
= fear s | qar W dET 9T
e it @ fasan & faam & &= & o=
o fefaai wra &=F = & SO0
Fgive W A s & & wee
FIT § IAHT 3T I § o FH
&1 ST § W § BT | &1 1,

 foam & o § oAl A oo € gEl

faafs & ag o=0 & f& = @y ami
N qiF FW F foy TR oF OF
Ffrmm #1, uF ¢ g & fafa
A A afdfeafadi ox TR AR,
St A G FT FAYA F AR AA
F qaqT1 amyg 5 47 99g § fF gy
2 # dmfrw smaww &1 5o o
w9 ¥ grar Tifgd 91 7 57 &7 | fow
&9 ¥ ywfa g aifegd o, & ag
gé Al AW & for ST g

a1 f5 § 9 it FETET ], WK g
faen & &7 & wwfa s TS
3@ dwrfas gm0 # quv gEl @A §
TR FET IEY & @ TR qAfAw
FEAE F TG AT qFA § AR GAC
2 & qra FOAT  FeW o aF AT FT
TH A& T4 q9 TF W WM ALY 98
a&d, agg N9 | waa | afai &
A F FRW ¥ & T 3 feg
T & A @ AR 9 FfAE 49 A,
daifg sEET F @4 W a1 W@
For €15 qT TH g | g S,
W A, 9 qF 9T A AT g ae
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% &9 gl 38 AR g | 9
& oifas &% ¥ off, 97 g W=y §,
I EY, AZET ¥ | T T AT
A1 FX TIT SIHT T FF T
oA AW F AW A A ARy ¥
zafed miias fawm A aga wEEs
2 1 Ffew o fod ot 9 aga I=0
2 5 @@ darfaw faw 1 aus,
IqF qRE &I GARH | § W qrAA
TF S gATT TWAT AT § | 99 W
TFR TF FAEE fmw o @ A
TG FY AR AT 2 AT T qE FY AT FL
d 7 faw a9 R s STen
afer g% oz W1 q@ar =9 o fF A9
TR AW § FAfw wEeE &1 FW
AW 4G AFAT & | AT TG g QAT gl
@i & g9 av A FwEa g, A€ aga
I&Q § fr S A e & a9 |
% g & gt 3 g fegr amd st f
I FeY I TG A1 A AT DY
fear T & AR S gER A F FH
F<g &1 afe Tar gmr & A1 =9 @
1 wrEe da1 g ER ST mEEeE
& 19 FT GIT FT  gu< AT H gl
S | afg SR WA FWaad
frrmm i g a@v N F ammar g f 3
o FT A G FT FAL QAT A G A |
aeE ®1 g ot Tifed oo gy #@
mgﬁﬁﬁﬂmgﬁﬂmwt‘@

& & fr 7 @ A g a
Frdt @7 § = w1 0

g foii T MHER gresd &t
ARl FAR TGN 9TET 97 | 0§
frm fremm afas & @ g
¥ g oafw gfaE wd 2
gEr  fagay qug ¥ dOAE &% F
HAA FIH I GIT FT ITH @ TE &
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A SAg AT 99T | 99 WMEET
gee S8 faw faeqr dwifas &t
W wEEw glaad W) & o §
i wTEeT & fod v e e
a1 awifw St 6 e & e
¥ W gHT g, SHR gW #9 glawe
} 9TE, T9T FET qF & TAT 92 ay FAA
TR FH A G AT g F gHear
g fF Fa9 T ©F 9REW ¥ Ay
feafy wowe & ot g 1 oeY feafa &
R AW {7 q1 Berdew @9 w1 w9
g AEAYW &1 91T § W A & genss
foas &1 & &m & T g 1 w7
TF JEIEIW I AgAT § | aweta
F 0 faqm &1 S W § ag 4y
e FTE | I9F @ &7 779 g%
IoM@ S @ EARAE A9 T 9€ ar
g1 § 1 @ e feafq ® oawnogA
I S FT G @S gC A qumar
g fF ot s A @ SeET awed
frn ST wifed o) & e §
T AT A qF T F fAA GER
oF T fgEe w3 afe g & |
AFTTF FAFAT FT FH AW a5 |

T ART F AT AT RFT WO AR
drew F faur §, s9% fAu § s
SRATR FAT § WX 5@ ST F qAdT
FE § |

Mr. Chairman: Shri Shree Narayan
Das has tabled an amendment. Is he
here?

An Hon. Member: No.

Mr. Chairman: Then, Shri Harish
Chandra Mathur.

Shri Harish Chandra Mathur (Jal-
ore): Mr. Chairman, my enthusiastic
friend, Shri Malhotra, has done a ser-
vice to this House and to the country
by attracting our attention to a most
topical subject of great importance to
the country. Sir, today, in this age
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.of science and technology, there can
be nothing more important then the
development of science and technology
.on sound lines and taking that science
and technology from the laboratories
to the fields. This country could say
with a sense of pride that at the very
outset, immediately after indepen-
dence, even before we had thought
about our First Five Year Plan, the
Prime Minister’s attention was riveted
on this all-important subject, and to-
day, after all these years, we are re-
-minded of the great service rendered
in this connection by Shri Bhatnagar,
.who was the first Secretary as well as
the Director of scientific research. He
had gone into the work with a vision
and dedication and by taking  per-
sonal interest at every stage, through
the great support of the Prime Min-
-ister, what has been achieved in this
country is not being realised today. It
was only in this field, that the coun-
try could establish and fulfil—not
-only fulfil the target of the First or
Second Plan but could go ahead of
‘the Plan targets—our objective ot
establishing national laboratories which
are the citadels for research and pro-
gress. We have thus established 27
‘national laboratories in this country
today and any country could be proud
of this achievement. There is no
country, I may say, which has a par-
allel in taking such concerted effort
and giving top priority to the de-
velopment of science and technology as
this country has done.

‘While we decp!v appreciate that, 1
am quite at one with my hon. friend,
Shri Malhotra, who complained, and
very rightly so, that it was the effort
of only certain individuals and the
-over-powering personality of the
Prime Minister and his attachment to
science and technology that has
‘prought about these laboratories. But
the question is whether ‘hese labora-
tories, even when established, have
got the right atmosphere and the pro-
per conditions for carrying forward
research and technology for which
they were established.
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My first feeling is that in spite of
the Prime Minister’s personal interest
in this subject and his viewpoint, the
entire Cabinet need to be re-oriented
in this matter of their approach to
science and technology. The Ministry
has got to be re-oriented regarding its
approach to science and technology.
The other day while we were discus-
sing the terms and conditions of ser-
vice of scientists—I do not ramember
when—participating in a certain dis-
cussion I pointed out on the floor of
the House how inadequate their re-
munerations were and how urfavour-
ably they compare with those of the
administrative services.

The hon. Minister who was in charge
of the department said that they were
more than satisfied with their grades,
we have done quite considerable lot
in this matter and if anybody had the
aptitude for science we could get them
for these grades and conditions. It
this is the feeling of the hon. Minister,
how can we expect the real conditiors
which are necessary for the advance-
ment of science and technology? It
the Minister is satisfied and if he just
throws cold water over their demands,
nothing can come about. I will just
point out to the hon. Minister, point
by point, how uncharitable we have
been to the scientists and engineers
of our country and how we have faled
to create real conditions which vsould
be conducive for real research and to
take research  further and further
ahead.

If my hon. friend, the Minister in
charge of this’ subject, would just
read even the report of the University
Grants Commission, the interim re-
port about the re-organisation of uni-
versities, he would find that they have
pin-pointed the attention of the whole
nation on a particular subject, and
that subject relates very much to the
portfolio of the hon. Minister.

17 hrs,

We have two university students to
a population of 1,000 in this country
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as also in the UK. So, our university
education has advanced that much.
But what is the difference between
university education in the UK. and
in this country? In the U.K. you will
find that 50 per cent. of those people
who go to the university are there for
post-graduate studies, scientific  re-
search and all that. They are en-
gaged in that. But there is just the
opposite here which is clearly indi-
cative of the fact that we have rot yet
been able to create that climate for
scientific research even among our
university students.

What is the problem before the ad-
ministration today? Only the other
day I was reading a very illuminating
essay written by an American profes-
sor whp had made certain studies of
our administration. Talking about
administrative reforms the first thing

that he said was that now the whole .

change has got to be from administra-
tion to scientific development. What
is our problem today? What are our
plans today? What have we got to do
in the present atmosphere? The pre-
sent problem is not of administration
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as it used to be ten years earlier. The
present problem is that of development
of science and technology and te find
a channel in the administration to take
science and technology to the Jeld.

Mr. Chairman: Does the hon. Mem-
ber want to speak for some time?

Shri Harish Chandra Mathur: Yes,
Sir

Mr. Chairman: Then he may continue
next time.

17.02 hrs.
BUSINESS ADVISORY COMMITTEE
FrrrH REPORT

Shri Rane (Buldana): Sir, I beg to
present the Fifth Report of the Busi-
ness Advisory Committee.

17:02} hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Saturday,
August 25, 1962/Bhadra 3, 1884
(Saka).





